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Crec11t relaxation for dlstrlbnUon of 
industrial products 

6682. SHRI D. C. SHARMA: Will 
the Minister of FINANCE be pleas-
ed to state: 

<a) whether it is a fact that the 
Reserve Bank has announced a fur-
ther Telexation of credit for distribu-
tion of indlolltrial products; and 

<b) if SO, the details thereof? 

THE DEPUTY PRIME MINISTER 
AND MINISTER OF FINANCE (SHRI 
MORARJI DESAI): (a) and (b). To 
improve the availability of credit for 
distributicm. of industrial products, 
including l!Xports, the Reserve Bank 
recently announced the following 
fUrther relexations in Its credit 
pollcy:-

(I) Advances against inland 
documentary bills having a 
usance not exceeding 90 
days, even where they are 
not drawn under letters of 
credit, and advances against 
suppely bills drawn on Cen-
tral or State Governments or 
on State owned undertakings 
like Electricity Boards, Trans-
.POrt Corporations etc. and 
accompanied by "uly autho-
rised inspection notes or re-
ceipted challan, will be eX-
cluded from the total of un-
secured advances foT pur-
POSes of the norms laid down 
by it to regulate the grRnt of 
unsecured advances nnd gua-
rantees by the CJlmr.ercial 
blinks. ThIs should enable 
banks wh'ch have already 
granted unsecured rtdvancea 
upto the limits hitherto re-

gerded as permissible to ex-
tend credit further. 

(iil Purchases and discounts of 
export bills will be excluded 
while determining the cre-
dit-deposit ratio· of banks. 
This· should enable banks 
with high creclit-depoll~ 

ratios to take luller advan-
tage of the Reserve Bank" 
refinancing facilities and pro-
vide larger credit to varioUi 
productive ,ectors, inclucliDl 
exports. 

Food poisonln, cu .. 

6683. SHRI BENI SHANKER 
SHARMA: Will the Minister of 
HEALTH, FAMILY PLANNING AND 
URBAN DEVELOPMENT be pleued 
to state: 

(a) whether there has been an in-
crease in the number at cases .)f food 
poisoning in the country; 

(b) if so, the number of such c88ti 
reported during the last two yean; 
and 

(c) the steps taken or proposed to 
be taken to check the same? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH, FAMIJ .. Y 
PLANNING AND URBAN DEVE-
LOPMEN'I' (SHRI B. S. MURTHY): 
(a) to (c). The requisite information 
is being collected and will be laid on 
the Table of the Sabha in due course. 

Spouse Allowance on Taullie .IIlCCiIIM 

6684. SHRI BEN! SHANKER 
SHARMA: Will the Minist.er of FIN-
ANCE be pleased to state: 

(a) whether there is great resent-
ment among the working couples 
against the denial of spouse allowance 
to both the huhband and the wIfe, in 
case they are earning taxable Income: 

(b) If so, whether Govemmel't pro-
pose to clve anY relier'in the matter: 
and 




